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1'81. Shrl ClwMlak: Will the Min-
1.ster of Food an4 A.pidltare . be 
pleMed. to stale: . 

(a) whether an Agrieultural 1"a1r' 
will be held in Delhi t.b.is winter: 

(b) if so, whether it will be spon-
sored by Gover nment or the Bharat 
Krishak Samaj; 

(c) whether Government or tile 
Bharat Krishak Samaj aa the case ma,. 
b e, will set up a separate offtce for 
thls purpose; 

(d) when and where such m omc.. 
will be set up; and 

(e) who will be the ofllce-bearers? 

The Minister Of State in the MiJ:Us-
tr7 of Food and ACTlcalture (Dr. Bam 
Sa~ Sln«h> : (a ) No. 

(~)/ (e) Does not arise. 

·~-wn-· Yom . Telephone' Scheme 

10%. Shrt Shiv Charua a.pg; 'Will 
the Minister of TrllmllOrt Pll C--
aaalcatlom be pleased to state: 

(a) the number of outstandinC a~ 
pllcations as on 31st Mardi, 1962 tor 
telephone connectioru under 'Own 
70ur telephone' scheme and other 
categories in the country; and 

(b) the propspects of giving these 
connections in each State and Onion 
Territory! 

'.Die Minister ol Transport and c--
m.aalcatlons (Shrl J'adlvu Ram): (a) 
A statement of outstanding demands 
under O.Y.T. and non-0.Y.T. cate-
rories is laid on the Table [See Appert. 
db: II, annexure no. 70]. 

(b) Durtns the remaininc tour 
years of the 3rd Five-Year Plan it ii 
proposed to instal approx. 2, 75,000< 
lines in India. A. many new con-
nections u possible will be providecl' 
trom these additlonal i.Dltallatiom to-
meet the demancb already ))elldinJ u -
well u tho.e tbat may ariae. ni. 
number ot applic:anU under the non-
0 .Y. T. category is muc~ Jea than the-
actual needs, since many require-

. ment. are not registered In view or 
the fact that telephone demands ii.....-
not met over long periods. 
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-WaitlDC Boo- comiraetecl • aapar-
Nupl Dam ·u.e 

1'85. Shri Daljlt Slnfb: Will the 
Minister of Railways be pleased to 
atate: 

(a) tbe number of wai~ rooms 
..constructed at the stations from Rupar 
to Nangal Dam on the Northern 
Railway during I.he Second Five Year 
Plan period; and 

(bl if no waiting room has been 
.constructed, the reasons therefor? 

The Depaty Minister lD the MlDlstry 
.A)f B.allways (Shri S. V. B.amaswamy}: 
(a) and (b). No waiting room has 

:been provided durini the f;e(:ond Five 
Year Plan period. The Provision of 
any passenger amenity on Rupar-
Nangal section can only be under-
taken if the State Government agree 

-to bear their share of coat in tenm of 
·the agreement with them under which 
the tine was constructed and 19 being 

. operated. 
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Hli. Slut Daljlt SIDP: wm the 
·Minister of IrrlpUoa aad •- lie 
pleased to state the amount given by 

-way of grants and loans for medium 
·irriration to Punjab State during the 
.years 11160-61, 11161-82 and 1962-83 so 
·far? 

fte Mlaisaer ot State tn the Minis-
try of IrrlpU. aa4 Power (Sbrl 
~-): A loan of Rs. 79,12,000 
was sanctioned during 1960-61 to the 
Government of Punjab for financing 
expenditure on the Miscellaneous 
Development Schemes In the State 
which, inter-alia, include medium ir-
r igation schemes. No loan was grant-

ed during the year 11161-82. For 
1962-63, allotment has still to be 
finalised. 

No separate grant wu given to this 
State for medium irription schemes 
cladq ._ ,._ 

H8'1. Sbrl B. C. Soy: Will the Min-
ister of Transport Ul4 · Commllllka-
UOJlll be pleased to state: 

(a) whether Kharswan and Goilkera 
Police stations in Si.nehbhum district, 
lflhar are very large areas and have 
very few Post Oftlces; 

(b) whether the Post Otllces at 
Amda and Goilkera on the South 
Eastern Railway are handling fairly 
large volume of work but are still 
housed in ren'ted buildings and have 
no telegraphic facilities; and 

(c) if so, the steps being taken in 
the matter! 

fte Minlstier Of Tl'UISJIQr1. uut 
Commanlcatton.s (Shri ladlY&11 Ram): 
(a) The area under Kharswan Police 
station is small and sparsely popu-
lated, whereas Goilkera Police sta-
tion has been recently carved out of 
Chakradharpur Police station on 
bifurcation and its jurisdiction is not 
yet known. Four post omces exist in 
the area. 

(b) Since both the post offices are 
Extra Departmental Bra.nc'h Oftlce1, 
they are housed in private bulldi.nel. 
They do not at present provide tele-
craph facilities. 

(cl It is proposed to open 8 post 
ol!lces during' the Thlrd P!81' period in 
these areas. Besides, the question of 
upgrading the Branch Oftlces at 
Amda and Goilkera into Departmen-
tal sub offices is under examination 
Sanction for opening a telegraph ol!ice 
at Goilk era h as been mued. A pro-
posal for opening a telegraph ol!lce at 
Amda Is under examination. 




